BENCH-I NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA

C.P. (1.B) No.339/KB/2018

Present: Hon’ble Member (J), Shri Jinan K.R.

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 12™ JULY, 2018, 10:30 A.M.

Name of the Company Tavrida Electric A.G-Vs- Tavrida Electric India Pvt.Ltd.
Under Section 9 IBC
Sl. Name & Designation of Authorized Aopearing on behalf of Signature with
No. | Representative (IN CAPITAL LETTERS) |~ PPear'né date
AN B RAY Z A C/e.atﬂ—:\/ ‘QHW’L Mot
P UCH AL o418
PRAcTcrva (pMPANY 0t 13/3)vers.
SECRETARY
ORDER

Ld. Counsel for the Operational Creditor and Corporate Debtor is present.

Ld. Counsel for the Operational Creditor sought further time to file

rejoinder. Time is granted.

For filing of rejoinder and for further consideration, list it on 02/08/2018.

Ainan KR)

Member (J)



